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BEFORE HON'BLE SHRI MAHAVIR SINGH, VICE PRESIDENT AND
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Manoj Kumar Aggarwal (Accountant Member):

1.  Aforesaid appeal by assessee for Assessment Year (AY) 2008-09
arises out of the order of learned Commissioner of Income Tax
(Appeals)-15,Chennai [CIT(A)] dated 03-02-2016 in the matter of
assessment framed by the Ld. Assessing Officer [AO] u/s. 143(3) of the
Act dated 31-12-2010. In the appeal, the assessee is aggrieved by

confirmation of certain additions / disallowances.
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2. The Registry has noted inordinate delay of 670 days in filing the
appeal, the condonation of which has been sought by the assessee on
the strength of condonation petition, which is accompanied by affidavit of
the Director of the assessee company. During hearing before us, none
has appeared for assessee. The perusal of order sheer entries would
show that none is appearing for assessee for past several occasions.
Therefore, in the absence of any plausible explanation forthcoming
before us for such an inordinate delay, we dismiss the appeal for want of
condonation of delay.

3. The appeal stands dismissed.

Order pronounced on 18" April, 2022.
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